NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI
SUPPLEMENTARY CAUSE LIST DATED 26.07.2022 (TUESDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy,
Member (Judicial) and Hon’ble Mr. Barun Mitra, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. I.A. No. 2286 of | Greater Noida Industrial Development Manish K Srivastava | Ashish Makhija
2022 in Comp. Authority (GNIDA) Through Its Akanksha Vasudeva-R1
App. (AT) (Ins) Chairman Abhishek Anand
No. 630 0f2022 | Vs. Viren Sharma
Earth Infrastructures Limited through Prateek Kushwaha-
RP & Anr. R2
For Admission (Fresh Cases)
2. Comp. App. (AT) | Bluebird Software Pvt. Ltd. Kumar Anurag Singh | Prateek Kumar
(Ins) No. 862 & Vs.
863 of 2022 Axis Trustee Services Ltd.
3. Comp. App. (AT) | Nimitaya Infotech Pvt. Ltd. Kumar Anurag Singh
(Ins) No. 864 & Vs.
865 of 2022 Axis Trustee Services Ltd.
4. Comp. App. (AT) | SNG Trading Company Pvt. Ltd. Kumar Anurag Singh | Prateek Kumar
(Ins) No. 866 & Vs.
867 of 2022 Axis Trustee Services Ltd.

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.
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